FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation

Process)Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF SHREE SAI OTO TUBES

MILL LIMITED

Sl. No.| PARTICULARS DETAILS
1. Name of corporate debtor SHREE SAI OTO TUBES
MILL LIMITED
2. | Date of incorporation of corporate debtor 16/09/2010
3. Authority under which corporate debtor is Company Incgrporated Under
incorporated /[Registered the . Compan‘les AC‘F’ 1956
Registered with Registrar of
Companies (ROC): - Mumbai
MH
4. Corporate Identity No. / Limited Liability U27320MH2010PLC207716
Identification No.of corporate debtor
5. | Address of the registered office and principal 104/A, J'agannath
office (if any) ofcorporate debtor Apartment, Rokadia ~Lane,
Y p Borivali West, Mumbai,
Maharashtra, India, 400092
6. | Date of closure of Insolvency Resolution Process 08/01/2025
7. Liquidation commencement date of corporate The Hon’ble NCLT Passed
debtor order on 08/01/2025. The
Liquidator received a copy of
the order on 16/01/2025.
8. Name and registration number of the insolvency Ritesh R. Mahajan
professionalacting as liquidator IBBI Registration No.
IBBI/IPA-002 /IP-
N0O0048/2017-2018/10132.
9. | Address and e-mail of the liquidator, as Address: B- 203 Devgiri,
. . Ganeshmala, Sinhagad Road,
registered with theBoard Pune- 411030, Maharastra.
Email:
riteshmahajancs@gmail.com
10. | Address and e-mail to be used for Address: B_Q,OS Devgiri,
. .. Ganeshmala, Sinhagad Road,
correspondence with the liquidator Pune- 411030, Maharastra.
Email:
shreesailig@riteshmahajan.in
11. | Last date for submission of claims 07/02/2025

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench has
ordered the commencement of liquidation of the SHREE SAI OTO TUBES MILL
LIMITED on 08/01/2025

The stakeholders of SHREE SAI OTO TUBES MILL LIMITED are hereby called upon
to submit their Claims with proof on or before 07/02/2025 to the liquidator at the
address mentioned against item No.10.




The financial creditors shall submit their claims with proof by electronic means
only. All othercreditors may submit the claims with the proof in person, by post or
by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the
claims submitted by such a stakeholder during the corporate insolvency resolution
process under the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016, shall be deemed to be submitted
under section 38

Sd/-

Ritesh R. Mahajan

Liquidator

For SHREE SAI OTO TUBES MILL LIMITED

IP Registration Number: IBBI/IPA-002/IP-N00048/2017-2018/10132
"Devgiri", B 203, 2nd Floor, Ganeshmala, Sinhgad Road, Pune — 411030
AFA Valid upto: 31.12.2025

Date: - 21.01.2025
Place: - Pune
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E-AUCTION SALE NOTICE

FOHR SALE OF RNP MARKETING AND CARGO PRIVATE LIMITED
(Im Liguidation) (CIN: U0 100MH2008PTE1HT355)

Rooam Nio, F-203, Nandamvan Apls., Dahamukar Wadi, Mew Link Road,
Opp. Lalj Pada Polica Station, Kandivali Wesl, Mambai -400087, Maharashlra, India,
(Gl wnder Insokvency and Bankrapley Gode, 20016)

Motice 15 hersby given to the public in generad that the undersigned Liguidator of BNP
Marketing and Carga Private Limited (RNP/Gorporate Debtor), in Liquidation. appainted by
the  Hon'bée Natlonal Company Law  Tribunal, Mombai, Court-|  (Adjudicating
Authority/NCLT) vide order datad 11.10.2023 (Liquidation Order) intends to sell the
Lorporate Deblor-

(A by way of Sak of assets—tmmovable Proparty of the Corporate Debtor forméng part of
ihe liquidation astate of the Corporata Debitar, and/or unders the Insolvency and Bankruphey
Board of india (Liquidabon Process) Regutations. 2016 (Liguidation Reguiations). through
g-auction on “as iz where is basis®, "as is what is basis®, "whatever there is basis" and
"without recourse basis”, The datalls regarding the Cosposate Dabtor are-avallable at
hips e eapctions £odn’  Emal 1D adminEeauchons codn Mobds No. +9
AETO029713

Auction Date and tims

21-02-2025

For Block & - 10:30 AM fo 12-30 PM with
prdimited exdension of 5 minutes each
sale of assels in parcels

Last dala for submission of Tender | 05-02-2025
Daocuments.bid !

Last date of declaration of Quaiibad Bidder | 10-02-2025
Lazt date of information. sharing and site | 17-02-2025
wisil _ ) | _
Last date for submission of Eamest Money | 19-02-2025

Depos (EMD) |
Ihe reserva price and earnest monay deposstwill e a8 mentioned In the table balow:

Block Description of Assets Reserve | EMD Bid
na. Price Incremental
el Value

A |Sale of azsets in Parcels - Immovable Property, as per FIegE‘iﬁinn 321d) of the
FBE Liguidation Procass Regulation 2016

Man-Agriculbural Land 1,52.68.500 | 10% | 1,00,000
suray Mo, 911,300 and 32702 af Villaga
chirsatwadi, Mear MWz Offica, Taluka
Shirala, Distrct Sangli -415405, Total Area

in e Abrs, 91960

Please note that the e-Auctians will be conductad on 21-02-2025 for RNP Marketing and
Cargo Private Limited {in Liquidation). Option A the zuction for the sabs of immaovable
Property of the Corporaje Debtor

The sale will be dong by the undessigned through an 8-Auction service providerie., Linkstar

Infosys Private Limited. The sale shall bs subject o the terms and condilions prescribed in

the Process Memprandum avallable on hiips.fwww eauctions.codn’ and tha following

conditions:

1. The parficutars of the Corporate Debtor specified m the table above have been stated as
per bast knowledgs

£ Information availaiés wilh the Liguidator on bona hide basis, 1T i cianlied (hal the
Lequidatos makes na representation regarding the accurasy of the status of the datails

3. The prospective biddars are -alsp advised 10 make thelr own indapendant inguries
ragarding the Dorporate Debdor.

4. The Eabilities-of ihe Corporate Debtor shall be setiled i aecordance with Section 53 of the
Insolvency and Bankrupley Gode, 2016,

&, amy offer i recenved within the sl 5 {five) minutes of closers ims, the bidding bime will
e extanded automatically by another 5 (five) minutes, and the auction will automatically
get closed at the extended 5 (five} minutes.

Jitender Kothari

Liguidator of RNP Marketing and Gargo Private Limited

Appointed a5 per the Hon'ble NGLT Mumiar Banch-|, Srdar dated 117002023

|BBIAPA-D01/1P-POOS40/204 7-201 /10865

AFA: 8110965020311 225107315 valid upto 311 272025

Reg. Address with [BBE: 702, Drohid & Weng, Evershine Park CHE,

i Weera Desai Road, Andheri West, Mumbzi-400053. Makarashira

Reg. Email ID with [BBI: jitenderkotharireddfmail com

Project-Specific Email 1D for Correspondence; liquidatar pe@gmail.com

Date; 227 January 2025

Place: Murbai

Navi Mumbai Regional Office,

Circle Office Building, 8th Floor, ‘A" Wing,
C-14, G Block, BKC, Bandra East,
Mumbai- 400 051

email :- recoveryronm@canarabank.com

dore1 d Canara Bank <

B o e Ry

=]

REF:RO/LEGAL/SARFAESI/38/2024/MV DATE: 20.01.2025

To,
Mr. Nitin Hari Udamale, Flat No 405 Plot No 98,Sector No 25,Ulwe, Raigad
Maharashtra -410206
Mr. Hari Laxman Udamale,Mangalmorti Chs Flat No 105,Plot No 214 Sector No 23,
Ulwe, Raigad, Maharashtra-410206, 9137423277
Mr. Nitin Hari Udamale, Flat No. 405, 4th Floor,Landmark Avenue, Plot No 98,Sector
25, Village Vahal,Pushpak Node, Taluka Panvel,District Raigad,Maharashtra - 410206
Subject: Notice Under Section 13(2) Of The Securitisation And Reconstruction Of
Financial Assets And Enforcement Of Security Interest Act, 2002 (Sarfaesi Act, 2002)
Read With Security Interest (Enforcement) Rules, 2002 As Amended From Time To
Time.
Sir,
The undersigned being the authorized Officer of Ganara bank, ULAWE branch
(hereinafter referred to as “the secured creditor”) , appointed under the Securitization
and Reconstruction of Financial Assets and Enforcement of Security interest Act,
2002, (hereinafter referred as the “Act” ) do hereby issue this notice to you as under:
That Mr. Nitin Hari Udamale and Mr. Hari Laxman Udamale (hereinafter referred to as
“THE BORROWER”) have availed credit facility/ facilities stated in Schedule A hereunder
and have entered into the security agreements in favour of secured creditor. While availing
the said credit facilities, you have expressly undertaken to repay the loan amount/s
Rs. 5,90,000.00 (Rupees Five lakh Ninety thousand only) with interest thereon in
accordance with the terms and conditions of the above mentioned agreements.
You (The Person mentioned in Schedule B) are also entered in to agreements against
the secured assets which are detailed in Schedule B hereunder.
However, from DECEMBER 2024, the operation and conduct of the said financial
assistance/ credit facilities have become irregular. The books of account maintained
by the secured assets shows that the liability of the borrower towards the secured
creditor as on date amounts to Rs. 5,02,469.67 (Rupees Five Lakh Two Thousand
Four Hundred Sixty Nine And Paise Sixty Seven Only), the details of which together
with the future interest rate are stated in schedule C hereunder. It is further stated
that the borrower/Guarantor having failed to keep up with the terms of the above
said agreement in clearing the dues of the secured creditor within the time given,
and have been evasive in settling the dues. The operation and conduct of the above
said financial assistance/ credit facility/ies having come to a standstill and as a
consequence of the default committed in repayment of principal debt. Installment
and interest thereon, the secured creditor was constrained to classify the debt as
Non-Performing Asset (NPA) as on 08/01/2025 in accordance with the directives/
guidelines relating to asset classification issued by the Reserve Bank of India.
The secured creditor to through this notice brings to your attention that the
borrower has failed and neglected to repay the said dues/ outstanding liabilities and
hence hereby demand you under Section 13(2)of the Act, by issuing this notice to
discharge in full the liabilities of the borrower as stated in Schedule C hereunder to
the secured Creditor within 60 days from the date of receipt of this notice that you
are also liable to pay future interest at the rate of 11.56% Per Annum together with
all costs, charges, expenses and incidental expenses with respect to the proceedings
undertaken by the secured creditor in recovering its dues.
Please take note of the fact that if you fail to repay to the secured creditor the
aforesaid sum of Rs. 5,02,469.67 (Rupees Five lakh two thousand four hundred
sixty nine and paise sixty seven only), together with further interest and incidental
expenses and costs as stated above in terms of this notice under Sec.13(2) of the
Act, the secured creditor will exercise all or any of the rights detailed under sub-
section (4) (a) and (b) of Section 13, the extract of which is given here below to
convey the seriousness of this issue:
13(4)- In case the borrower/Guarantor fails to discharge liability in full within the
period specified in sub section (2), the secured creditor may take recourse to one or
more of the following measures to recover his secured debt, namely;
a)Take Possession of the secured assets of the Borrower/Guarantor including the
right to transfer by way of lease, assignment or sale for realizing the secured asset;
b)Take over the management of the business of the borrower including the right to
transfer by way of lease, assignment or sale for realizing the secured asset:
Provided that the right to transfer by way of lease, assignment or sale shall be
exercised only where the substantial part of the business of the borrower is held as
security for the debt;
Provided further that where the management of the whole of the business or part of
the business is severable, the secured creditor shall take over the management of
such business of the borrower which is relatable to the security for the debt;
And under other applicable provisions of the said Act.
Your attention is invited to provisions of sub section (8) of Section 13, in respect of
time available, to redeem the secured assets.
You are also put on notice that in term of Section. 13(13) the borrower/ Guarantor
shall not transfer by way of sale, lease or otherwise the said secured assets detailed
in Schedule B hereunder without obtaining written consent of the secured creditor. It
is further brought to your notice that any contravention of this statutory injunction/
restrain, as provided under the said act, is an offence and if for any reason, the
secured assets are sold or leased out in the ordinary course of business, the sale
proceeds or income realized shall be deposited with the secured creditor. In this
regard you shall have to render proper accounts of such realization/income.
This notice of Demand is without prejudice to and shall not be construed as waiver of
any other rights or remedies which the secured creditor may have including further
demands for the sums found due and payable by you.
This is without prejudice to any other rights available to the secured creditor under
the Act and/or any other law in force.
Please comply with the demand under this notice and avoid all unpleasantness. In
case of no-compliance, further needful action will be resorted to, holding you liable
for all costs and consequence.
Thanking You.
Yours Faithfully, AUTHORISED OFFICER

SCHEDULE A:- [DETAILS OF CREDIT FACILITY/IES AVAILED BY THE BORROWER]

Serial LoanA/C. Nature Of Loan/Limit Date Of Amount
No. number Sanction
1. | 160001076532 | Housing Finance 08/09/2022 | Rs. 5,90,000.00

SCHEDULE B :- [DETAILS OF SECURITY ASSETS]

SL IMOVABLE Name Of The

NO Title Holder

1 | Flat No. 405, 4th Floor, Landmark Avenue, Plot No 98, Sector | Mr. Nitin Hari
25, Village Vahal, Near Vitthal Rakhumai Mandir, Pushpak | Udamale &
Node, Vahal, Navi Mumbai, Taluka Panvel, District Raigad, Mr. Hari
Maharashtra-410206 Admeasuring 328.80 Sq. Ft. Built Up Laxman
Area Boundaries: North: Other Building,South: Open Plot,| Udamale
East: Road/ JNPT Highway, West: Under Construction &
| Krushna Plaza Bldg.

SCHEDULE C:-[DETAILS OF LIABILITY AS ON DATE]

Serial Loan A/C. Nature Of Loan/ Date of
No. number Limit Saction

1 160001076532 | Housing Loan 08/09/2022 | Rs. 5,02,469.67

Amount

Regd. Office: 13, Prom Niwas,, 652 Dr. Ambedkar Road,, Khar (West), Mumbas, Maharashira, 400052 CIN : {L24200MH198TPLCD4342T)
Extract of the Standalone Un-audited Financial Results for the Quarter snd Regd. Office: G2 & (3, Samarpan Camplex, Next to Mirador Hodel, Chakala, Andhen East Mumbai - 460 093
Nine Months ended on 11112/2024 : = TR . - T
(Amourt in Lakha) Extract of the Standalone Un-audited Financial Resulis for the Quarter and Nine Months Ending on 31122024
| Osries Chaarted (haarter | Norw Month | Nne Mowth | Vear amoint In Lakhe)
5, endedon | endedon | sndedon | endsdon | sodedon | endedon \ I
Ko Partculan [ VM | AN | NTYAED | AN | NNEmn | 1L Guarier Quarter Quarter | % months | 9 months Yoear
A | - sttt} | U sitond]) {lis- suaeiont) (Lin- Auntitond) | {Uns-Ausiitodl) | (Ausitiwd) B, Particulars MMCOn |- Ended0n | AMCKIRD | ARG | MK [A80ed.0n
1 | Vool iraccrmes | 144 1163 = 155 L 25 58 Ho. Hivdinis | INS2024 | 322023 | MA2MNEd | STAEHEI (318520240
2 | Net Profit [ Lows lor the penod 140 649 728 | 01 | 17 {(Un-audited) | (Un-sadited) | (Un-audited) | [Un-audted)|Un-audied)| (Audiied)
L!;*Hvl: 1:u1-|;-fu' and [ or 1 | Total Incoma .25 56.04 129 51.417 1093 1308
racrdnary Sams ! LA by . Cran 2 il .. el S
e e - s - - ¢ | MetProfil ! Lass for the period foefore Ta, 513} 2674 244 15.20 1.55] {550
3 FI:H:I:HIJL:.E.I-H:H::-:::‘_“‘I (1.40) 6449 (2.2%) 500 {4 53 ‘[ 17 Exceqtiona ﬂnﬂ.'ctE:n::[L_-;::dr-é-, I'.'E|'I"5._|: e ! (153 |
- “;TI:;“} e s 3 [ Mel Frofil | Loss for the period after tas [6.15] $AD | (2e4) | B | (155 | )
e g - T M—re R TYCH {afle Exceptiongl and | or Extacrdivary bims
4 sl shr 1 i k) e 555 48 Q14 | 2463
e poriod Koomosioma ProRl] oy 1 Toi Competensive o & e perod e T 05 | dige | iesd | 13
Lews fow the ponod (Aher 12 ) and [Carpasng Prodl | Lo T the perod
Dty Comprirdwnsiens inoome |After tax) ant (iher Compreshensive
(Aiver 1) | | Income(ASar x|
5 | Foquity Shaee Captsi 110 00 110.00 190,00 110.00 1nooo | Moo ] _If__-:EI?: gham Caplal sB8.00 Ge8.00 GE8.00 S89.00 | BHY.0O 589
£ | Eamwgn Per Shares i | Reserses {micludng Revaluaton Resarve)
(ol Rs. VOi- each] (R commimang I T | Earmign Ser Sharge (ol Rs, M- aach|
ir_ﬂ FH_'.LI'.H'!III.I'II'H I'.H'.lvli'.'!lll‘l.'!'l"._l . ——ii= I | . . -:. ) |f:|! I}q,'l"l'lﬁl'li,l_l"l; and dsionlrued (HE T
151 - AL S 98] ®©c) 0w ) KWL QL |, Basic: (010 082 | (004 oEs | (o3 | g
2. Dilusesd {0.14) 0.59 0.21] 46 0 40) 042 2 Dilulad f.ig} | .82 0 04} 066 | (0.0 {210
Noes: it
The abiove s an exract of the desaded fomat of the “[""'"“'"’ i"‘f‘""“ Resuls o the: Cuartey ended 11 Decernter The above & an extract of the. detaied formal of $ie Unudied Frengal Resuls for the Quarer ended 315t Depember, 2004 fied with the
2074 fed with the F‘rl-.lr.i Exchange unds Rogulsbion 13 '..*;ﬂ'q- SEBI {Listing Cibligabons and Desciosare Rieguirements) Siock Exchange under Reguiation 33 of the SERY (Lsting Oblgations and Disigsurs Requirements) Regulatons, 2015 The ful Format of the
Reguiations, 2015, The lull Format of the Financial Resulls ane available on the Stock Exchange websites Financlal Fesuils are avalatie on Ihe Stock Exchange webstes fwww bseinda.con) and Comgsany's wedsie
e R For and on behall of the Board For and on behalf of the Board
Sdl- Sdi-
Prakash Shah Mehul Hasmaikhihal Shah
DATE: 2112025 Dvrector Date: 3161, 2025 Direcior
PLACE: UMS Al DN Mo -0 135000 Place: Mambal DM Mo 10753865
FORM B GS MAHANAGAR CO-OP.BANK LTD. Scheduld Bank)
PUBLIC ANNOUNCEMENT / Registered office :-Hiramani Super Market Bldg,Dr.B.A.Road, Lalbaug, Mumbai-400012

(ReduiEaiion I of thé fesolvency s Bankrupdcy Baand of india
{Liguidation Process)y Regalationg, 2018)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

SHREE SAl OTO TUBES MILL LIMITED

b PARTICULARS
1 Mame of Corposate Debior
2 | Date of Incorporation of Corporate |
(Debter.
3. Authomsy under wihich Caorpomate
Dehitor i incorporited/ registered

| ____DETAILS
SHREE SAI OT0 TUBES MILL LIMITED
105, 2000

. lf‘ﬁnr.uan:.- -rcu'nnr:-du'd Undes the Companies
Act, 1956 Registened wilh Regestrar of
Coumipanied {RDOY - Mumibas MH

4. | Corporste identity Mo,/ Limited | W27 A20MHZDIOPLE20OTT1E

Liabilty kbentification Mo, of
corparata debtor

B | Address of the regstersd office

and pencipal office (# sy of
coeporate dabbor

6 | Date of closure of Insohency

Resolution Procass

T, LigukiEtion commencement. dake

off Corporate Debbor

| ]_I:I-II-EI J':_1|-:“._|||r|{|il'| :'-'urmrl,uu_*.nl,_ F'l;ﬂ-.,'ﬂ_...;l [:_1r|i_':.
Boriviall West, Mumbai, Maharasnira,
India, 400052

| (87012025

[ The Hon'bie NCLT Passed order on

OO 2025, The Liguidator repssed & oopy
| of the crder an 16,00 /2025,

Ritesh R Mahalan

BB Registration Mo,

BB IPA-00ES 1P 00048 204 7-2018, 10832
[ :l[.ll:"l:‘;}qi; B- 203 Devgri, Iﬁ.i.".t_rr.hrnﬁlﬁ

Sinhagad Roed, Pune- 211030, Mahaasiia.
| Ermait riteshmehaancsiigmand.com

g | Mame Bnd Registration nuimbes
af the Insalvency Professonal
acting as quidator

o '.ﬁ.i'lllrl_:::_: fnd E-mail of the

Liquidator, &5 registensd with

. the Board

&ddress and E-mail to ba wsed

10. Address: B-203 Devginl, Ganeshmala,
for correspondance with the Sinhagad Road, Pung- 411030, Maharastra,
Liusiaton Ermiail: shroesailpEriteshmahajan.in

11, Last date for subimission ol claims [ SAZ2035

Motice is-hereby given that the Natoonal Company Law Trbunal, Mumbai Bench has ordaned
the commencement of houkidaton of the SHREE SAl OTO TUBES MILL LIMITED on
08,01,/ 2025

The stakeholders ol SHREE SA1 0T TUBES MILL LIMITED are hareby cabad upon Lo subimit
their Claims with proof on ar before 07 /022028 o the Hmadator o the address mentionad
agaimnst item Mo 10

The fmancial creditars shall submit their chalime with prool By election s means anly. All ghe
credlitors may subtil thie clairms with Che proalm peson, By pdast o by slsskronks means.
Submisslon of false or misleading proof of claims shall attract penalties,

In case a stakeholder doegs nod submit s claims durmg the liquidation process, the claims
subrnitted by such a stakeholder during the corporate Insoibency resolutien process undar
the Insalvency and Bankreptcy Board of India (Insalvency Resplution Process for Corporpie
Farsons) Regulations, 2016, shall ba daemad 10 be submitted under section 38

Date: - 21,01, 2025 8d/-
Place: - Pume Ritesh . Mahajan
Liquidator

For SHREE SAl OT0O TUBES MILL LIMITED

I® Registration Number: IEB1SPA-OO2P-NO004R /200 T- 2018 10132
Davgini®, B 203, Znd Floor, Ganeshmaia, Smbgad Road, Pune = 2110340
AFA Nalid upto: 31122025

Tel. No. - (022) 68860826 / 68860837 Email - recovery@mahanagarbank.com

SYMBOLIC POSSESSION NOTICE

Whereas,

The undersigned being the Authorized Officer of GS Mahanagar Co-Op. Bank Ltd. under the Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of the powers
conferred under section 13 (12) read with Section 2(F) of the Security Interest (Enforcement) Act 2002, issued a
demand notice upon the borrowers mentioned below, to repay the amount mentioned in the notice within 60 days
from the date of receipt of the said notice.

The borrower had failed to repay the amount, notice is hereby given to the borrower and the public in general that
the undersigned has taken Symbolic Possession of the property described herein as on 20/01/2025 in exercise of

powers conferred to him under section 13(4) of the said Act .

| Sr Name of Borrower Description of Property
No
1 |BORROWER:- Flat bearing No. 203, 2nd floor, B wing,

M/s. Sanchit Transport

Prop: Mr. Santosh RavbaAndhale
SURETY -

1) Mr.Santosh Gopal Lamkhade

2) Mrs.Sheetal Santosh Lamkhade
Branch Name & LoanA/c No.
Savarkarnagar

EMIHYP/28

Building known as “Shivanand Apartment”
property No. 8111858, Municipal ward No.70,
situated at Veer Savarkar Marg, Thane West-
400606 in the name of Mr. Santosh Ravba
Andhale

Date of Demand Notice
19/10/2024
Uls.13(2)

Date of Symbolic
Possession
20/01/2025
Receivable Amt.
Rs. 9,94,250.17/-
(83a.17/10/2024 plus
interest and charges

| The borrower in particular and the public in general is hereby cautioned not to deal with the property and any
dealings with the property will be subject to the charge of GS Mahanagar Co- Op. Bank Ltd for an amount

mentioned as under & interest thereon.

Date :-21/01/2025
Place:-Mumbai

GS Mahanagar Co-Op. Bank Ltd. Mumbai

Sd/-
Authorised Officer

Indian Bank

Head Offica, Recovery & Lagal Department, Sth Floor, 66 Rajaji Salai,
Chennai — 600007, Phone: (44-25278755 E-mail: horecoveryZi@indianbank.coin
Dindoshi Branch, Shop 38-38. 151 Floor, Rajnigandha Shopping Centra,
Dpp. Krishoa Vatika Mandir Gokuldham, Goregaon Easl, Mumbai - 400063,

Ref.COMRECI/SCNI2024-25/ 25.10.2024
To,
1. Mr. Mohammiad Rais Mohammad Razi Khan (Borrower)
2. Mr. Mohammad Rafik Khan [Borrower)

Dpp. Faujiya Hospital, Room Mo, 3, Goawala Buiding, Agra Road, LBS Marg,

hurmbal - 400070,

Show Cause Notice for Classification as Wilful Defaulter
Alc: Mr. Mehd Rais Mohd Razi Khan & Mr. Mohd Rafik Khan with
Dindoshi Branch, Mumbai West fone.

Dear Sir,
At your request, the Bank through its Dindoshi Branch has sanctionad credit
facility of Rs. 0.84 cr for Home Loan under sale banking fo Mr. Mohd Rais
Mohd Razi Khan & Mr. Mohd Rafik Khan where 1. Mr, Mohd Rais Mohd Razi
Khan & 2. Mr. Mohd Raflk Khan are Borrowers.
That the Borower defaulted in meeting its paymentirepayment obligations to
the Bank as per terms of sanction and has falled (o regularize the account. As
such, the above mentioned account (5] hasihave. been classified as MNon-
Parfarming Assel on 02.05.2023 as per RBl Guidelinas.
That the Wilful Defaulter Identification Committaa (WDIC) of tha Bank has
absarvad number of finanaal iregularities in the conductfoperation of account
{5} & non-compliance of f2mms & condittons of sanction and maore spacificalky
underncted ones which fall within one or mora of the fegtures sat gut in para 3
{1)it) of the Reserve Bank of India (Treatment of Wilful Defaulters and Large
Defaulters) Direclions, 2024

Relevant clause of
para 3 (1}l) of the
FResarve Bank aof
India (Treatment of
Witful Defaulers and
Large Defaulters)
Directions, 2024

Capacily to pay bul
urmilling to pay:

Evidence of wilul default disclosing the acts of omission
or commission by the Borrower/Fropriston” Guaranior
{5) basedanwhich this show cause nolice 15 issued for
the classification as wilful Defaulter

Met worh of tha borrowers 15 as under

whe walt nasisil N | Net Worth (Rs in Cr)
defaulted in meeting| Iy Ty Mohd Rais Khan 0.78 | 21.05.2021
itz payment /

rapaymant 2 | Mr, Mohd Rafik Khan 025 | 21,0520
obligations to the Total 1.01

lender even whamn it

This clearly indicates thal borrowers are having the
has the capacily o

capacily to:repay the banks dues but they are noi

honour the said|paying wilfully,

obligations I

Sophoning ¥y nahdRais Mohd Razi Khan & Ms. Mohd Rafik Khan
YHe it Hae WErS sanntlnqed 2 housing loan fo the fune of Rs (.64
defauliad in mesting E_r on 07.08.2021 for housing purpose from our
1 . Dindhoshi Branch wnder Z0 Mumbal West for
3 E-ﬂ_‘a}'m&m- purchasing Flal Mo 307, 3rd Floor, Suhana Sociefy,
repayment

{ Near Kalpana Cinema; kurla West Mumbal
:J;Jr:gz:;un:néu hlgil*puﬁng the wearification of employment and other
tn{:huﬁud aff Hlinancial documents which were submitted at the ime of

il l,;::'a'-.railing the loan by Mr. Mohd Rais Mohd Razi Khan &
funids hdve nol HAEA | WMs. Mahd Rafik Khan, if was found that all the financial
utllized for 1r.u'“°'?’*'.""'3ﬂ‘5?'"ﬂ"ﬂf°"9m- . . .

spediic: purbas. Tor Building !5:51|I| under consiruction, During the visit, fiat could
ik Reania: ek nolidentified E-lr'lt,eH1el'£alrh:|m_bﬂfwa'|5r|ﬂtavalla_hlﬂ
el e Hence from th-:e above it iz cleary ﬁs1ab4_|§hec= that
PR awilablelhnrmufer has misrepresentad he fact for availing Home
Witk e Lt i mﬂ,lmr\, in apparant cu:-l_lusmn with the developer and
i ol i sl cheated iha Bank and siphoned ihe fund.

The above evidence of wilful default on the part of the Borrowers have been
gxamined by the Bank's WDIC consisting of the following members:

1. Mr. Mahesh Kumar Bajaj, Executive Director, Chairparson

2. Mr. Satish Kumar, Chief General Manager, Member

3. Ms. Maya Nagarajan, Chief General Manager, Member and

4. Mr. S Senthil Kumar, General Manager, Member

The commiltes is prima facie satisfied thal there 15 possibility of an everd of
Wilful Desfault.

Az such, this Show Cause MNotice = being issued calling you o make your
submission against the evidence of wilful default mentioned abowve, within 21
days fram the issuance heraof

Pigasa nola thal in casa no submission 15 recaivad within slipulated period ol 21
days from the date of receipl of this notice or Wilful Defaulier Identification
Commitiee of the Bank is not satisfied with the submission made by you, then
Witful Defaulter Identification Committee of the Bank shall procead to make a
propasal 1o the Wilful Defauller Review Committae of the Bank for classifying
vou as Wilful Defaulter and on such classification by Wilful Defaulter Review
Committes, your photograph shall be published and your name as wilful
defaulter shall be repored to BBL CIBIL and other Credit information
Companies in terms of RBI guidefines and the Bank may also take appropriate
legal action as per applicable law.

This SCH is Iszued with the approval of Wilful Defaulter Identification
Commities of the Bank

Name of Branch Manager

Scale

Designated Officer by

Wiliul Defaulter Identification Committes (WDIC)

[

ADITYA BIRLA

S CAPITAL

ADITYA BIRLA FINANCE LIMITED

Ragistered Office | Indian Rayon Compourd, Veraval, Gujarat - 362 268,
Corporate Office ; 13 Floor, R Teck Park, Miton Complex, Near Hub Mall, Goregaon [Sast) Mumbas-d00 083, MH

DEMAND NOTICE

INTEREST ACT, 2002 {"THE ACT"} READ WITH RULE 3 OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 ("THE RULES")
The undersignad beng the Authorized officer of Aditya Birla Finance Limited (ABFL) under the Act and in exsrcise of powers
conferred under Section 13012} of the Act read with the Rule 3, lssued Demand Motice(s) under Section 1302) of the Act, calling upon the
following Dorrower|s) to repay the amount mentioned in the respective notice(s) within 60 days from the dafe of receipt of the said
nofice. The undersigned reasonably believes that borrower(s}isi are avoiding the semvice of the demand nofice(s), therefore the service

of nofice is being effected by affixation and publication as per Rules. The condenis of demand notice(s) are extracted henein balow:

In connection with the above, Notice is heseby givan. once again, to the said Bomower's / Lagal Heir(s) / Legal Represantativa(s) to pay
to ABFL, within 60 days from the dale of tha respactiva Notice/s, the amount indicated hersin balow agamst their raspeclive nameas,
together with further Interest as delalled bedow from the respective dates mentioned below incolumn (d) t8 the date of payment and | or
realisation, read with the loan agreement and ofher documents M wiitings, if any, executed by the said Borower's. As security for due

repaymentof the loan, the following Secured Asssl{s) have been mortgaged to ABFL by the said Borrowsr's respectively,

Demand MNotice
:;'I Name and Address of the Borrower(s) Date & NPA Date Imn?:::{:iliﬂ;:!n:irty

1. We. Autocraft Motors, Through s Propaetor Satish Kumar Mayak,
2. Mr. Satish Kumar Nayak, (5io. Avadash Jagannath Nayak)
3. Sushila Avdheskumar Mayak, (YW/o. Avadesh Jagannath Nayak) 10.01.2025 Gala No. 1, Ground Floar, |
Add For Sr. No. 1 : Shop Mo, 1 Sapna Apartmeant Kailaz Nagar Katemanivali a1 01&2025 Sapna Sadan CHS,
Shankar, Pawshe Road Kalyan, Maharashira- 421306 — Survey No. 13 of Village |
Add For Sr. No. 2& 3 : 106, 2nd Floor, Laxmi Darshan Building Kalvan Stalion gulal E"EL Katemanivali, Hanuman |

1. | Road Dpp Hindustan Co.op Bank, Kafvan, Maharaghira - 421306, Email 1d- et Magar Road, MNear|
Salish.nayakT736@Egmall.com Mobée No- 98218938480, Also At Add For Sr.| Rs. 25,33,038)- | Sapana Bakery, Kalyan, |
Mo. 2 Shop No6.7, J& Apariment Tisgaon Naks, Kalyan East, Kalyan 0 Hﬂi 3"{!_'25 East Thane- 421306
Kalamanivali, Thane, Maharasira-42 1308, ’
Loan Ac No. : ABTHASTSO000007 54658 J

With furiher interest, additional Interest at the rate as more particularly stated in respective Demand Mobices dated menfioned above,
Incidental expensas, costs, charges ete incurred fill the date of payment and | or realization. If the said Borrower's shall fail 1o make
payment to ABFL as aforesaid, then ABFL shall procesd against the above Secured Asset{s) | Immovabde Property (es) under Section
13(4) of the said Act and the applicable Rubes enfirely at the risk of the said Borrower's | Legal Heir{s} 1 Legal Representativels) as tothe

Costs and consequences,

The said Borrower's | Legal Heir(s) ! Legal Representativels) are profbited under the said Act to transfer the aforesaid Secured Assel(s)
{ Immcnraibée Properiyiies). whather by way of sale, lease or otherwise without the prior writtenr consant of ABFL. That please note that
this s a final noftice undar 3ac. 13(2) of the Sacuritization & Reconstruction of Financial Assets & Enforcement of Sacunity Interest Act,
2002 (54 of 2002). Needlass 1o say, that ABFL shall be within 15 right to exercise any or all of the rights referred to above against the
bomrowen s) entirely at their risk, responsibility & cosis.

Place ; Mumbai, Maharashtra
Date ; 22.01.2025

Sd/-
Authorised Officer,
ADITYA BIRLA FINANCE LIMITED

financialexp.epaptin

s ..i-‘l“l-":;..ﬂ |-ll| ; .-l-. --!-l-'-

== ow

financialexpress.com

S. E. RAILWAY -TENDER

For & on bahalf of the President of India,
Dy. Chiel Elecirical Engineer (Workshop)/
Fharagpur Workshop, Scufh Easten
Raitway invites a-Tender for the folbowing
weork bsfore 16:00 krs..on the date
mantioned bedow & will be opsned al
16:30 hrs, e-Tender Motice MNo. :|
e-58-DYCEE-KGPW-IOTW-24-25 |
Hame of the Work : Provision of 10T
Devicesiintelligent field dewicas {IFD) of
Electrical General Assats al Kharagpur
Workshop, Approx. Cost of Work
£1,34,96,012.02; Earnest Money :
T2,17 . 500.00; Date & Time of Closing of |
e-Tendar : 03032025 at 1800 hrs;
Inberdasted tenderes may visit website
www.ireps.gov.in for full details/
descripton/specificetion of the tenders
and -submif their bid onfine. In no case
manual lendérs for lhis work will ba
aoapbad (PR-1042)

CLASSIFIEDS

PROPERTY

PROPERTY FOR SALE

DEOLALI Non Agri land on
Barnes School Road, for
bungalow plots and
housing projects. Owner -
deolali422401@gmail.com
<mailto:
deolali422401@gmail.com
>

0050258634-1

BUSINESS
PREMISES

Furnished office on
Lease at “Trade centre”,
BKC - 4800’ carpet and
Bareshell 2600’
carpet.’Rohan Sheth’
9773526607 ‘Leena’
9372117473.

0070946334-1

Furnished Office on
Lease at “Boomerang”
Chandivali, Andheri
(East), 3600’ carpet
and1294’ carpet. For
details “Owner”
9773526697

0070946319-1

“IMPORTANT"

Whilst care is taken prior to acceptance of
advertising copy, it is not possible to verify
its contents. The Indian Express (P.)
Limited cannot be held responsible for
such contents, nor for any loss or damage
incurred as a result of transactions with
companies, associations or individuals
advertising in its newspapers or
Publications. We therefore recommend
that readers make necessary inquiries
before sending any monies or entering
into any agreements with advertisers or
otherwise acting on an advertisement in
any manner whatsoever.

CLASSIFIED CENTRES IN MUMBAI

Beejay Ads,
Opera House
Phone : 23692926 |/ 56051035.

Color Spot,
Byculla (E),
Phone : 23748048 | 23714748.

FCA Communications,
Nariman Point,
Phone : 40020550 / 51.

Fulrani Advtg. & Mktg.

Antop Hill

Phone: 24159061

Mobile: 9769238274/ 9969408835

Ganesh Advertising,
Abdul Rehman Street,
Phone : 2342 9163 | 2341 4596.

J.K. Advertisers,
Hornimal Circle, Fort.
Phone : 22663742.

Mani’s Agencies,
Opp.G.PO., Fort.
Phone : 2263 00232.
Mobile : 9892091257.

Manjyot Ads,

Currey Road (E)
Phone :  24700338.
Mobile : 9820460262.

OM Sai Ram Advtg.,
Currery Road
Mobile: 9967375573

Pinto Advertising,
Mazagaon,

Phone :  23701070.
Mobile : 9869040181.

Premier Advertisers
Mumbai Central
Mobile: 9819891116

Sarjan Advertising,
Tardeo,
Phone : 66626983
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GUJARAT STATE
NARMADA WATER RESOURCES, WATER
SUPPLY AND KALPASAR DEPARTMENT
E Tender Notice No.21 of 2024-25
(Second Attempt)
On Behall of Governor of Gujarat. Executive Engineer,
Damanganga Canal Investigation Division, Valsad Invites E-
Tender for the Consultancy Service to examine Techno-
economical feasibility and carry out detailed Field,
CGeological, Reservoir & area around survey & Submission
of detailed estimate, Drawing & estimate (Detail Project
Report), DTP/Tender notice for constructing Tidal
Regulator on Auranga river, Ta. & Dist.Valsad in Standard
Bid Document from Registered Contractor in “B™ Class and
above for Civil work Or Registration as a Registered consulting
firm for Consultancy work in Government of Gujarat
Estd. Cost Rs.1.18 Crore
(1) Last date/Time for receipt of online tender
D1.12/02/2025 up 10 18.00 Hrs.
(2) Date & Time of Preliminary Bid Opening-
Dt 13/02/2025 at 12.00 Hrs.
(3) All Documents mentioned in detailed Tender Notice required
to be submitted on line & Physical both. Last Date of Receipt of
Physical Document By R.P.A. D/ Speed Post up to office Hrs. :-
D1.19/02/2025. 1If any of the documents not submitted by the
bidder the bid of the said bidder will not be considered or
accepted,
{4) Address
{1} Superintending Engineer, Damanganga Project Circle.
Damanganga Bhavan. 2" Floor, Valsad
Phone No (02632) 254501 Fax No.(02632) 253308
(2) Executive Engineer., Damanganga Canal Inv. Division
Damanganga Bhavan. 2" Floor. Valsad
Phone No.(02632) 254503 Fax No.(02632) 253308
(5) Further details can be seen at office notice board &
web site;- https://tender.nprocurc.com  INF-VALSAD-585-2025

ONLINE SHORT PERIOD TENDER NOTICE
ROAD & BUILDING DEPARTMENT
TENDER NOTICE NO 26 OF 2024-25(SHORT NOTICE)
THE FOLLOWING TENDERS ARE INVITED BY THE
OFFICE OF THE EXECUTIVE ENGINEERR & B
DIVISION BLOCK NO-C, SECOUND FLOOR, ROOM
NO 243, JILLA SEVA SADAN SHOBHESHVAR ROAD
MORABI-363642 PH. NO. 02822-240522/24

Sr. Name of Works Estimeten Class of
No. Cost Agency
(Rs. In
Lacs)

1 Resurfacing to Utbet 1319.14 Class-"AA"
Sampar Bela Amaran and
ol P o O
0 roviding
Resurfacing, 4 Road (Road) and
Furniture, Construction Above
of Box Culvert)

Tender Documents are available for Tender documents

downloading are upto Dt11/02/2025,Time 18:00, Last Date of
Tender Submittion online upto Dt.11/02/2025, Time 18:00 on
https://rnb.nprocure.com. Tender Document opend on Dt:
12/02/2025 Time 12:00. Prebid meeting will be held for on Dt.
30/01/2025. All changes will be made only online mode.For More
details visit on given website. INF-RAJ-1343-2024-2025

FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insoivency and Bankruptcy Board of india
(Liquidation Process) Reguiations, 2016)

ATTENTION OF THE STAKEHOLD
E SAI OTO TUBES MILL LIMIT

Sr. No. PARTICULARS DETAILS

1. | Name of Corporate Debtor SHREE SAI OTO TUBES MILL LIMITED

2. | Date of Incorporation of Corporate | 16/09/2010
Debtor

3. | Authority under which Corporate
Debtor is incorporated/registered

Company Incorporated Under the Companies
Act, 1956 Registered with Registrar of
Companies (ROC): - Mumbai MH

4. | Corporate Identity No. / Limited U27320MH2010PLC207716
Liability Identification No. of

corporate debtor

5. | Address of the registered office
and principal office (if any) of
corporate debtor

104/A, Jagannath Apartment, Rokadia Lane,
Borivali West, Mumbai, Maharashtra,
India, 400092

6. | Date of closure of Insolvency 08/01/2025

Resolution Process

The Hon’ble NCLT Passed order on
08/01/2025. The Liquidator received a copy
of the order on 16/01/2025.

7. | Liquidation commencement date
of Corporate Debtor

8. | Name and Registration number
of the Insolvency Professional
acting as liquidator

Ritesh R. Mahajan
IBBI Registration No.
I1BBI/IPA-002/IP-N00048/2017-2018/10132.

9. | Address and E-mail of the
Liquidator, as registered with
the Board

Address: B- 203 Devgiri, Ganeshmala,
Sinhagad Road, Pune- 411030, Maharastra.
Email: riteshmahajancs@gmail.com

10. | Address and E-mail to be used Address: B-203 Devgiri, Ganeshmala,
for correspondence with the Sinhagad Road, Pune- 411030, Maharastra.

Liquidator Email: shreesailig@riteshmahajan.in

Government of India, Min

Food Corporation of India
Zonal Office (East)

Railway Recruitment Boards (RRBs)

CENTRALISED EMPLOYMENT NOTIFICATION (CEN) No. 08/2024

Recruitment for Various Posts in Level 1 of 7th CPC Pay Matrix
Applications are invited from eligible candidates for Various Posts in Level-1. Detailed CEN 08/2024
will be uploaded and the link for online submission of application will be tive on the official websites
of the RRBs. Applications (complete in all respect) must be submitted ONLINE ONLY
Opening date of Application : 23.01.2025
Closing date for Submission of Application : 22.02.2025 23:59 HRS

NOTICE
Food Corporation of India, Zonal Office (East), Kolkata invites applications for
awarding stipend to the talented sports persons in the age group of 15-18 years and
18-24 years in the games of Football (Male), Hockey (Male), Cricket (Male),
Badminton (Female/ Male), Table Tennis (Female/ Male) for the financial year
2025-26. For details, please visit our website: https:/fci.gov.in/zone/east-
zone/view/Sports-Promotion- Board-396 Or, visit fei.gov.in -> Explore -> East

1 AN~
CORRIGENDUM
Tender No. DRM BRC 116 of 2024-25
dated 16.01.2025. Corrigendum Notice
is to be issued for Tender No. DRM-
BRC-116-OF-2024-25 the name of the
work was published as Repair &
Strengthening of Br. No. 130 against
scouring, repairing of pile foundation
between B-CTD section." but the same
may be read as "Repair &

Zone -> Operations and section -> Sports Promotion Board-> (3) Stipend Scheme.

Strengthening of Br. No. 130 against
scouring, repairing of pile foundation
between DB-CTD section.” The other
terms & condition will remains

10A, Middleton Row, Kolkata-700071
Phone: 033-22179337, Email: zmeast.fei @nic.in

Initial Post-wise Education ;
e N Age (as on [Total Vacancies
Name of the Post Pay Qualification & Medical :
(Rs.) standard 01.01.2025)| (All Railways)
Various Posts in Level 1 See Annexure A of
of 7th CPC Pay Matrix 18000 the detailed CEN | 020 Years| 32438

Railway Zone-wise detailed distribution of vacancies is given in Annexure B of the detailed CEN.
Vacancies under CCAAare applicable to Apprentices trained in Railway Establishments only

"This includes a relaxation of 3 years in age beyond the prescribed age limit as a one-time
measure due to the Covid-19 pandemic”.

For further details, please refer to the detailed centralized Employment Notice (CEN) No. 08/2024
available on the official websites of all participating Railway recruitment Boards (RRBs) listed below.

Name of RRB & Railway Websites address Name of RRB & Railway Websites address
Ahmedabad(WR) www.rrbahmedabad.gov.in Gorakhpur(NER) www.rrbgkp.gov.in
Ajmer(NWR) www.rrbajmer.gov.in Guwahati(NFR) www.rrbguwahati.gov.in
Bengaluru(SWR) www.rrbbne.gov.in Kolkata(ER) www.rrbkolkata.gov.in
Bhopal(WCR) www.rrbbhopal.gov.in Mumbai(CR) www.rrbmumbai.gov.in
Bhubaneswar(ECOR) www.rrbbbs.gov.in Patna(ECR) www.rrbpatna.gov.in
Bilaspur(SECR) www.rrbbilaspur.gov.in Prayagraj(NCR) www.rrbald.gov.in
Chandigarh(NR) www.rrbcdg.gov.in Ranchi(SER) www.rrbranchi.gov.in
Chennai(SR) www.rrbchennai.gov.in Secunderabad(SCR) | www.rtbsecunderabad.gov.in

This notification is purely indicative in nature. Candidates are required to go through the detailed CEN
No0.08/2024 to ascertain their eligibility before applying through ONLINE mode. Any
Corrigendum/addendum/Important Notice related to the aforesaid recruitment shall be issued time to

time on the above websites of RRBs only. Chai
airpersons

Date: 22.01.2025 Railway Recruitment Boards
BE AWARE OF TOUTS, BROKERS AND JOB RACKETEERS

x 1’4‘ MAHENDERGARH (NAAC Accredited 'A' Grade University)
University of the Year (Emerging) 2024 by FICCI
PROGRAMMES 2025-26

o Post Graduate (PG) Programmes

e M.A. - Economics, History and Archeology, Political Science,
Psychology, Sociology, English, Hindi, Journalism & Mass
Communication, Sanskrit, Hindi Translation

e M.Sc. - Data Science, Geoinformatics, Chemistry, Environmental
Science, Geography, Mathematics, Physics, Statistics, Microbiology,
Biochemistry, Nutrition Biology, Biotechnology, Yoga

* M.Tech. - Energy System and Management, Structural Engineering,
Computer Science and Engineering

e Law-LL.B.(3years),LL.M.

* MCA (Master of Computer Applications)

¢ M.Lib. &Info. Sci. (Library and Information Science)

* MHMCT (Master of Hotel Management and Catering Technology)

o MTTM (Master of Tourism and Travel Management)

¢ M.Pharm. (Pharmacognosy)

* M.Pharm. (Pharmacology)

* M.P.Ed. (Master of Physical Education)

¢ M.Com., MBA, M.Ed. B.Ed.

* P.G.Diplomain Rehabilitation Psychology (PGDRP)

« Advance Diplomain Child Guidance and Counselling (ADCGC)

ONLY FOR PG PROGRAMMES
Online Submission of Application Form 01.02.2025 (upto 11:50 P.M.)
Last date of successful transaction 02.02.2025 (upto 11:50 P.M.)

© FEATURES OF THE UNIVERSITY
Pioneering Multidisciplinary Central
University in NCR
AC Classrooms and Labs
Qualified Faculty
Academic Bank of Credits and multiple
Entry and Exit
Wide range of value added courses
Training & Placement Center
Fully wifi Green & pollution free campus
Hostels for Boys' and Girls' with wi-fi
Fully equipped Labs & Libraries

o Under Graduate (UG) Programmes

* B.Voc. - Retail and Logistics
Management, Bio Medical Sciences,
Industrial Waste Management

¢ B.Tech. - Computer Science &
Engineering, Electrical Engineering,
Civil Engineering, Printing & Packaging
Technology

* Integrated Programmes - B.Sc.-M.Sc.
Physics, B.Sc.-M.Sc. Chemistry, B.Sc.-
M.Sc. Mathematics, B.A. B.Ed. (4 Years)

« B.Sc. (Hons) in Psychology

= For more details please visit www.cuh.ac.in,

Se Vi = Admission process for UG Programmes
https://cuetpg.ntaonline.in/

will be announced separately.
REGISTRAR (l/c)

(X] @cuhofficial

NAVI MUMBAI INTERNATIONAL AIRPORT (NMIA)
EXPRESSION OF INTEREST (EOI)

FOR LEAD CONSULTANT (ARCHITECT)
SERVICES FOR PHASE 3 AT NMIA

Corrigendum No 4
Submission Date for The Expression of Interest (EOI) for
Lead Consultant (Architect) Services for Phase 3 at
NMIA published on 31st December 2024 stands revised
to24th January 2025 by IST 19:00 Hours.

unchanged.
WI/623/NIT of 2024-25 dated 17.01.2025 576

Like us on: [ facebook.com/WesternRly

TENDER NOTICE NO. ACE (P&C):TN-15: 2024-2025

s+ GUJARAT ENERGY TRANSMISSION

L PR
i, CORPORATION LIMITED

- Sardar Patel Vidyut Bhavan, Racecourse, Vadodara 390 007
G E TBO www.getcogujarat.com

[A] Procurement:ACE(P&C)/E-3019-DASmeters24-25.,1541/V/AMCforFMS-2025-27:
(1) Purchase of DAS meters as per Schedule-A., (2) Open Tender for two-year annual maintenance
contract for facility management support for desktop computers and laptops with two resident engineer
at GETCO Corporate Office.
[B] Civil: ACE (P&C)/Contracts/Civil-439,440,441,442,443,444,445,446:
(1) Construction of Compound wall, Water Sump, Septic tank, Soak pit, RCC road, Maintenance of
Existing Control Room Building and Type-3 (G+1) Quarters with electrification, Demolition of Existing
Type-4 (G+0) Quarters and other misc. work at 66KV Nirmali SS under Nadiad. (2) Construction of
Control Room Extension (2 span), RCC Road, Cable trench and Demolition of old control room at 66KV
Vilayat s/s and Construction of Control Room Extension (2 Span) & RCC Road at 66kV Saykha—-1&2 S/S
under Haldarva AM Division, Bharuch. (3) Construction of foundations, FP Wall, Cable Trench, Oil Sump
etc.foraugmentation work of various 400KV/220KV/132KV/66KV S/S under Narol AM Division for R&M
Plan 2024-25 under Nadiad. (4) Construction of Control Room Building Extension with electrification in
Phase-2, Compound Wall, RCC road, Yard Metal Spreading, Bore, other Misc. works and Demolition of
existing old control room building at 66kV Mosali SS under Kim, Bharuch. (5) Construction of
foundations, FP Wall, Cable Trench, Oil Sump etc. for augmentation work at 220KV Ranasan, Khanpur
SS, 132kV Chandkheda SS and 66kV Lihoda SS etc. - various EHV class SS under Ranasan, Division
for R&M Plan 2024-25 under Nadiad Circle. (6) Construction of Control Room Building Extension, RCC
Road, Yard Metaling, Compound Wall, Quarter Demolition and other misc. Maintenance work at 66 KV
Jetalpur SS under Narol, Division of Nadiad Circle. (7) Construction of new compound wall, providing
concertina coil at existing proposed compound wall etc. including misc. civil work at 220KV Gotri SS
compound under Jambuva. (8) Construction of New C.R. Bldg 9 Span, Ladies Toilet, Divyang ramp
,Dismantling of old staff quarters and other ancillary civil works at 66 kv Modhera SS, under Mehsana.s
[C] Line: ACE (P&C)/Contract/E-268, 269, 270, 271, 272, 273, 278/TL/ 66kv, 132, 220, 400/ S&E: (1)
Uprating of existing (i) 132kV S/C Nyara - Vajdi line - 13.56 Ckm, (ii) 132kV S/C Vajdi - Vikram line - 18
ckm, and (i) 132KV S/C Nyara - Vikram line - 33 ckm on D/C towers by High Ampacity Conductor/ HTLS
conductor of equivalent size and weight that of ACSR Panther conductor suitable for existing 132kV
Towers onturnkey basis.(2) Supply, Erection, Testing & Commissioning of LILO of both circuits of existing
220kV D/C Jamnagar — Hadala line at proposed 220kV Rupavati substation on D/C tower with AL-59
(equivalent wt. of ACSR Zebra conductor) along with 24FOPGW cable having route length of 2.22 Rkm
on turnkey basis. (3) Laying, Erection, Testing & Commissioning of 66kV 1C, 1600 sqmm XLPE Poly
cable for various lines for the period of 2(Two) years for Package-1 for Bharuch & Mehsana Zone and
Package-2 for Rajkot Zone. (4) Supply, Erection, Testing &Commissioning of 220kV MC line at
Radhanesda s/s from AP-27 (to be connected to Tharad & Ghodasar via separate DC lines) having route
length 20.610 km with AL-59 (61/3.50) conductor on M/C tower and OPGW cable on turnkey basis. (5)
Work of conversion of Overhead Panther line to 630Sgmm (3+1) UGC cable-3.85KM of 66kV Bhestan-
Govalak line approved under RDSS under Navsari TR Circle. (6) Supply, Erection, Testing
&Commissioning of 400kV D/C Vataman Dholera 2 line Package 1 having route length 20.903 km (from
Vataman to AP-31 (prop. Dholera 2 SS)) with twin AL-59 conductor (61/3.50) and OPGW cable on
turnkey basis. (7) Supply, Erection, Testing &Commissioning of LILO to proposed 220kV Gadhada
(Lakhanka) s/s from existing 220kV Amreli- Botad line and 220kV Botad—Dhasa line on M/C tower with
AL-59 conductor (equivalent wt. of ACSR Zebra conductor) along with 48F OPGW cable having route
length of 8.13 km on turnkey basis under KSY-Il scheme.
D] Substation: ACE (P&C)/Contracts/E-265: (1) Supply, Erection, Testing, and commissioning of 1 No.
of 220kV Feeder bay (Dhama Line bay) at 220kV Bechraji S/S.
All above Tenders are available on website www.getcogujarat.com (for view and download only) &
tender.nprocure.com (for viewing, download and online tender submission). Note: Bidders are
requested to be in touch with our website till opening of the Tender.

Add’l Chief Engineer
(Procurement & Contracts)

22/01/2025

11. | Last date for submission of claims | 07/02/2025

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench has ordered
the commencement of liquidation of the SHREE SAl OTO TUBES MILL LIMITED on
08/01,/2025
The stakeholders of SHREE SAI OTO TUBES MILL LIMITED are hereby called upon to submit
their Claims with proof on or before 07/02/2025 to the liquidator at the address mentioned
againstitem No.10.
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.
of false or mi proof of claims shall attract penalties.
In case a stakeholder does not submit its claims during the liquidation process, the claims
submitted by such a stakeholder during the corporate insolvency resolution process under
the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016, shall be deemed to be submitted under section 38
Date: - 21.01.2025 . Sd/-
Place: - Pune Ritesh R. .Ma.hajan
Liquidator
For SHREE SAI OTO TUBES MILL LIMITED
IP Registration Number: IBBI/IPA-002/IP-NO0048/2017-2018/10132
"Devgiri", B 203, 2nd Floor, Ganeshmala, Sinhgad Road, Pune - 411030
AFA Valid upto: 31.12.2025

RAIL WHEEL FACTORY
¥ Yelahanka, Bengaluru-560 064.
Website: www.rwf.indianrailways.gov.in

E - TENDER NOTICE

No:RWF/M/OT/AMS/2024-25/41RT dtd. 15/01/2025

E - TENDER: On behalf of the President of India,

the Principal Chief Mechanical Engineer invites

electronic tender for the following work online
through the website http://www.ireps.gov.in

(Works) and Offers in Physical format will not be

accepted inthe case of the following tender.

Tender No. RWF/M/0T/AMS/2024-25/61RT

dtd. 15/01/2025. Name of the work:

Outsourcing the semi-finishing (rough turning)

of 10,000 Box N axles. Estimated Cost in

Rs. 9,44,00,000/-. Earnest Money Deposit in

Rs. 6,22,000/-. Date & Time of Closing of

Tenders. 06/02/2025 at 10:30 Hrs. Completion

Period: 6 Months.

Detailed tender notice and eligibility criterial

can be viewed on our website “www.rwf.

indianrailways.gov.in”. DY, CME/AP

MAHARASHTRA ENERGY DEVELOPMENT AGENCY (MEDA)
(A Government of Maharashtra Institute)
Aundh Road, Opposite Spicer College, Near Commissionerate of Animal Husbandry, Aundh, Pune - 411 007
Tel. No.: 020-35000450 | E-mail id : gmsolar@mahaurja.com | Website : www.mahaurja.com

NOTICE FOR E-TENDER

WESTERN RAILWAY - VADODARA DIVISION

ENGINEERING WORK
e-TENDER NOTICE NO : DRM-BRC 117
OF 2024-25 Sealed Tenders for and on
behalf of the President of India are invited by
Divisional Railway Manager (WA/C),
Western Railway, Pratapnagar, Vadodara-
390 004 for the following works. Tender No :
DRM BRC 117 of 2024-25. Name of Work :
Vadodara Division:- TRR (P) 43.053 TKM &
other associated Track renewal works under
the Jursidiction of Sr DEN South BRC.
Approximate cost of the work (in Rs.) :
34,23,24,535.35 Bid Security to be
deposited (InRs.) : 33,61,600.00 Date and
time for submission of tender and
opening of tender : Tender is to be
submitted on 10.02.2025 before 15.00 Hrs,
and is to be opened on same date at 15.30
Hrs. Web side particulars and notice for
location where complete details can be
seen & Address of the office from where
the tender form can be purchased :
Divisional Railway Manager (WA/C)
Western Railway, Pratapnagar, Vadodara-4
Web site : www.ireps.gov.in 277

Like us on: I facebook.com/WesternRly

Bro,
this note is torn.
What to do?

Maharashtra Energy Development Agency (MEDA) invites Tender for Survey, Design, Fabrication, Supply, Installation,
Testing, Commissioning and Operation & Maintenance for a period of 5 years of total 66 kW Distributed Capacity of
Ground/Roof-Top Grid Connected Solar PV Power Plant With Net Metering and RMS at 40 Various Quarters of State
Reserve Police Police Force Group No. 1, Ramtekdi Pune in the State of Maharashtra.

For detailed Tender Document, interested bidders should visit website www.mahatenders.gov.in. Tender submission
would be online from 22-01-2025@ 11.00 am to 05-02-2025 @3.00 pm. Director General, MEDAreserves the right to accept
orrejectanyone orall the Tender without giving reasons thereof. Director General, MEDA

indianexpress.com

WESTERN RAILWAY TO RUN SUPERFAST SPECIAL
TRAIN BETWEEN AHMEDABAD <> BANDRA TERMINUS

DATE OF
SERVICE

DEPARTURE ARRIVAL

& DESTINATION

AHMEDABAD - 20:00 hrs. | 04:20 hrs.
09462 24.01.2025 g
BANDRA TERMINUS Frida Next Da : Wi .
( N ) 2 ) ! Save that note!
09461| BANDRA TERMINUS - 25.01.2025 05:35 hrs. | 13:45 hrs. | arrive ata conclusion o
AHMEDABAD o (Saturday) [(Same Day) Notanasstmption, You can visit any bank branch

Smart bano,
Cool raho

to get damaged notes
exchanged for new ones.

Halts: Vadodara, Udhna, Valsad, Vapi, Dahanu Road and Borivali station in both directions.

Inform your opinion with
Jf = Qetaled analysis

Composition: AC 3-Tier, Sleeper Class and General Second Class Coaches.

For detailed information regarding timings, halts and composition,
passengers may please visit www.enquiry.indianrail.gov.in

The Booking for Train Nos. 09462 and 09461 WESTERN RAILWAY

will open from 22..01.2025 at PRS (.‘.ount.ers and wrindianrailways.gov.in
on IRCTC website. The above trains will run )
. . . Like us on: [3facebook.com/WesternRIly
as Special Trains on Special Fare. Follow us on: E{x.com/WesternRly

PLEASE CARRY ORIGINAL ID PROOF FOR ALL RESERVED TICKETS

Issued in public interest by

TRAT Rt el
RESERVE BANK OF INDIA

www.rbi.org.in

For more details, visit https://rbikehtahai.rbi.org.in/esn
For feedback, write to rbikehtahai@rbi.org.in

The Indian Express.
Forthe ndian ntlligent,

A ThelimEXPRESS
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CHANGE OF NAME

| MEENABEN DINESHBHAI THAKKER
Residing at Plot no. 269, Subhash Nagar,
Ward-8/A, Gandhidham, Kachchh
370201, Formerly | was known as
MEENA DINESH THAKKAR but now |
am known as MEENABEN DINESHBHAL
THAKKER
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CHANGE OF NAME / SURNAEM
| KANJI SHIVJI PATEL, AT POST:-
GODPAR, TAL:-BHUJ, KUTCH,
GUJARAT 370485, INDIA. PREVIOUS |
KNOW AS KANJI SHIVJI VAGHJIYANI,
NOW, | CALLED KANJISHIVJI PATEL.
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CHANGE OF NAME

| NARENDRA KANJI KAPDI, R/O 137
SURVEY NO, 338 NEAR KENIYA
HOSPITAL, KHARI VADI, ANJAR
KACHCHH GUJARAT 370110. PREVIOUSLY
| WAS KNOWN AS NARENDRAKUMAR
KANJI KAPDI BUT NOW | AM CALLED AND
KNOWN AS NARENDRA KANJI KAPDI.

CHANGE OF NAME
| "HIREN KANJIBHAI PANJARI",
RESIDING AT AMBA CHOWK, SALAYA|
MOTA , MANDVI, KACHCHH-370465, AS
PER MY PASSPORT RECORD IT'S
"HIREN KANJI PANJARI". | HERE BY
DECLARE THAT HENCEFORTH | SHALL|
BE KNOWNAS "HIREN KANJI PANJARI".

T ANCE O NATIE stindl gz 48 ¢l
| “PALLAVI BHADRESHA', RESIDING
AT VERAI KRUPA NAGAI
KACHCHH-370421, EARI
KNOWN AS " MALAM PALLAVIBEN
KARASHANBHAI". | HEREBY|
DECLARE THAT HENCEFORTH |
SHALL BE KNOWN AS “ PALLAV|
BHADRESHA".
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| "SAMIRA GULAM THEBA', RESIDING
AT NEW TALVANA MANDVI, KACHCHH-
370460, EARLIER | WAS KNOWN AS|
‘THEBA SAMIRA GULAMHUSEN". |
HEREBY DECLARE THAT
HENCEFORTH | SHALL BE KNOWN AS|

M: 96873 61404, 70689 11111

“SAMIRAGULAM THEBA" Ph. 02832-229200, 221200
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EOI for Empanelment
Applications are invited for Fresh empanelment of Nursing
homes, diagnostic Centres (pathology/radiology) and
consultants viz: specialists/super-specialists, dentists,
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atMehsana & atMehsana,
Patan, Palanpur, Himmatnagar, Bhuj and Rajkot with ONGC
MehsanaAsset.

Scan QR Code for Details & Apply (For any Query:
9428008134)
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